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FORIVI A
PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

SAND DUNE CONSTRUCTIONS PRIVATE LIMITED
RELEVANT PARTICULARS
1. |Name of Corporate Debtor Sand Dune Constructions Private Limited
2. |Date of incorporation of Corporate Debtor |18.03.1997

3. |Awthority under which Corporate Debtor is | Registrar of Companies — Jaipur
incorporated / registered

4. |Corporate Identity No. / Limited Liability U45201RJ1997PTC013429
Identification No. of Corporate Debtor

5. | Address of the registered office and D-29, Ashiana Apartment, Shanti Path,
principal office (if any) of Corporate Debtor | Tilak Nagar, Jaipur, Rajasthan- 302005.
6. [Insolvency commencement date in 16.07.2024

respect of Corporate Debtor
7. | Estimated date of closure of insolvency 12.01.2025 (180th day from the Insolvency

resolution process commencement date i.e.16.07.2024)

8. |Name and Registration number of the Garima Diggiwal
insolvency professional acting as Interim Reg. No.: IBBI/IPA-001/IP-P-02018/2020-2021/13158
Resolution Professional AFA valid upto: 30/06/2025

9. |Address & email of the interim resolution 91, Moji Colony, Malviya Nagar, Jaipur, Rajasthan-302017
professional, as registered with the board | Email : garima286@gmail.com

10.|Address and e-mail to be used for 91, Moji Colony, Malviya Nagar, Jaipur, Rajasthan-302017
correspondence with the Interim Email : cirp.sanddune@gmail.com
Resolution Professional

11.|Lastdate for submission of claims 30.07.2024 (14th day from the date of

appointment of IRP i.e. 16.07.2024)

12.|Classes of creditors, if any, under clause (b) | Allottees under a Real Estate Project as per
of sub-section (6A) of section 21, ascertained | clause (f) of Section 5 (8) of the Insolvency
by the Interim Resolution Professional and Bankruptcy Code, 2016.
13.|Names of insolvency professionals identified| 1. Mr. Anoop Bhatia
to act as authorised representative of creditors Regn. No.: IBBI/IPA-001/IP-P01142/2018-2019/11969
inaclass (three names for each class) 2. Mr. Sourabh Malpani
Regn. No.: IBBI/IPA-001/IP-P01265/2018-2019/12047
3. Mr. Vishnu Upadhyay
Regn. No.: IBBI/IPA-003/IP-N00153/2018-2019/11843

14.|(a) Relevant forms and (a) Weblink: https://www.ibbi.gov.in/home/downloads
(b) Details of authorized representatives (b) Available at https://ibbi.gov.in/en/ips-register/view-ip/1
are available at: or Can be obtained by sending a mail to email id

mentioned against entry no. 10
Notice is hereby given that the Hon'ble National Company Law Tribunal has ordered the commencement
of acorporate insolvency resolution process of Sand Dune Constructions Private Limited on 16th July 2024.
The creditors of Sand Dune Constructions Private Limited, are hereby called upon to submit their
claims with proof on or before 30.07.2024 to the interim resolution professional at the address mentioned
againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by postor by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Garima Diggiwal
Interim Resolution Professional for Sand Dune Constructions Private Limited

Date : 18.07.2024 Regn. No.: IBBI/IPA-001/IP-P-02018/2020-2021/13158
|_Place: Jaipur Authorisation of Assignment (AFA): AA1/13158/02/300625/107 151
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